
By E_Mail/ Special Mesq€Iger

...-(HrcH couRT oF AssAM, ruacaur,ro, rurz6EIIlrffiuNAcHAL eRADESH)

From :- Shri Romen Baruah
Registrar (Vigilance)
Gauhati High Court
Guwahati

To,

NO. HC.vlr-03/ 2022t A 3re

Shri Chatra Bhukhon Gogoi
District & Sessions Judge,
Sonitpur, Tezpur

Dated Guwahati , t" 1l
Permission to avail Home L.T. C. (HTC).

Letter No. DJ(S) 1359 dated 28.03.2023

Sir,

With reference to the above, I am directed to inform you that you have
been granted permission to traver from Tezpur to Lakhimpur and arso return back, arong
with your famiry, during the Bohag Bihu Horidays by avairing Home L.T.c. for the Brock
period of 2022-2023, by the shortest possible route, as per existing Rules.

Thanking you,

11"
lllA.fith 2023

Sub:-

Ref:-

Copy to:-

Yours faithfully,
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Deputy Registrar (Finance), Gauhati High Court, Guwahati formation and necessary action.

Project lvlanager, Gauhati H
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The Principal Accountant General, (A&E), Assam, Guwahati for information.
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2. The
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3 he igh Court, Guwahati for information withreq uest to take necessary steps for uploading this letter in official website ofth is Hon'ble Court
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